IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

08.10.2025

No Applicant Appllcatlon Fee to be paid ®|status
ROUT 182009/2025/08.10.2025 |CRLMC/4244/2022 |10 | |
|2 |G ROUT |820lO/2025|08.10.2025 ICRLMC/4247/2022 |10 | |c |
3 |6 ROUT 182012/2025|08.10.2025 |CRLMC/4249/2022 |10 | c |
|4 |R PRADHAN  [82013/2025(08.10.2025 |BLAPL/10189/2025 |10 | c |
|5 |R PRADHAN  [82014/2025(08.10.2025 |BLAPL/10286/2025 |10 | c |
6 |R PRADHAN  [82015/2025(08.10.2025 |[BLAPL/10231/2025 |10 | c |
|7 |R PRADHAN  [82016/2025(08.10.2025 |[BLAPL/10181/2025 |10 | c |
‘8 hHR KUMARL 82039/2025‘08.10.2025 C)/28430/2025 ‘10 ‘ ‘c ‘
9 |A K BEHERA [82042/2025/08.10.2025 |[WP(C)/17056/2023 |7 | oo
10 |J P KAR 182044/202508.10.2025 |JCRLA/20/2013 I oo
11 |M MISHRA 182045/202508.10.2025 |MACA/451/2004 I oo
12 |P K MOHANTY [82046/2025(08.10.2025 |JCRLA/15/2014 o | oo
113 |p nNAvAK 182047/202508.10.2025 [WA/365/2021 o | oo
‘14 ‘S K MOHANTY 82049/2025‘08.10.2025 ABLAPL/10279/2016‘10 éMgO 3r2. OO‘ ‘
15 |J P KAR 182050/2025(08.10.2025 |[RSA/107/2012 0 | oo
|16 |PK MOHANTY [82052/2025(08.10.2025 |BLAPL/10169/2025 |10 | c |
|17 |P K MOHANTY [82053/2025(08.10.2025 |WP(C)/28393/2025 |10 | c |
|18 |APARESH BHOI [82054/2025|08.10.2025 |WP(C)/28348/2025 |10 | c |
19 |R K SAHU 182065/2025(08.10.2025 |[WP(C)/28329/2025 |10 | c |
20 |P K SAHO 182070/2025/08.10.2025  |[WP(C)/28415/2025 |10 | lc |
21 |P K SAHOO  [82071/2025|08.10.2025 |[WP(C)/28424/2025 |10 | lc |
22 |A CR DAS 182076/2025/08.10.2025 |[WP(C)/28377/2025 |10 | lc |
23 |A C R DAS  [82078/2025(08.10.2025 |WP(C)/28376/2025 |10 | c |
24 |A CR DaS 182079/2025(08.10.2025 |[WP(C)/8375/2025 |10 | c |
25 |A C R DAS  [82080/2025|08.10.2025 |WP(C)/28378/2025 |10 | lc |
26 |A CR DAS 182081/202508.10.2025 |[WP(C)/28374/2025 |10 | lc |
27 |A CR DAS 182083/202508.10.2025 |[WP(C)/28372/2025 |10 | lc |
28 |A CR DAS 182085/202508.10.2025 |[WP(C)/28371/2025 |10 | lc |
29 |A CR DAS 182086/202508.10.2025 |[WP(C)/28379/2025 |10 | lc |
130 |A CR DAS 182087/202508.10.2025 |[WP(C)/28380/2025 |10 | lc |
131 |A CR DAS 182089/2025(08.10.2025 |[WP(C)/28381/2025 |10 | c |
132 |A CR DAS 182090/2025(08.10.2025  |[WP(C)/28382/2025 |10 | c |




133 |A CR DAS 182091/2025(08.10.2025 WP (C)/28383/2025 [10 | lc |
34 |A CR DAS 182092/2025(08.10.2025 WP (C)/28384/2025 [10 | c |
135 |A CR DAS 182093/202508.10.2025 |[WP(C)/28385/2025 |10 | c |
136 |A CR DAS 182094/202508.10.2025 |[WP(C)/28386/2025 |10 | c |
137 |A CR DAS 182095/202508.10.2025 |[WP(C)/28388/2025 |10 | c |
138 |A CR DAS 182096/202508.10.2025 |[WP(C)/28389/2025 |10 | c |
139 |A CR DAS 182097/202508.10.2025 [WP(C)/28390/2025 |10 | lc |
|40 |K N SAHOO  [82098/2025(08.10.2025 |CMP/552/2025 0 | v
|41 |K N SAHOO  [82099/2025(08.10.2025 |WP(C)/23893/2025 |10 | v |
|42 |J P KAR 182100/2025/08.10.2025 |CRLMC/3734/2025 |10 | v |
|43 A SAHOO 182102/202508.10.2025 |[WP(C)/20200/2019 |10 | c |
|44 A CR DAS 182104/202508.10.2025 |[WP(C)/28391/2025 |10 | c |
|45 |P K MOHANTY [82105/2025(08.10.2025 |CRLREV/655/2025 |10 | S
|46 |N K SATPATHY [82108/2025(08.10.2025 |TRP(C)/237/2025 |10 | oo
|47 |A CR Das 182111/202508.10.2025 |[WP(C)/28392/2025 |10 | c |
|48 |A CR DaS 182113/202508.10.2025 |[WP(C)/28395/2025 |10 | c |
149 |A CR DAS 182114/202508.10.2025 |[WP(C)/28396/2025 |10 | c |
50 |A CR DAS 182116/2025(08.10.2025 WP (C)/28397/2025 |10 | c |
51 |A CR DAS 182117/2025(08.10.2025 |WP(C)/28398/2025 |10 | c |
52 |A. K. JATI [82129/2025(08.10.2025 |WP(C)/28394/2025 |10 | c |
53 |A. K. JATI [82130/2025(08.10.2025 |WP(C)/28400/2025 |10 | c |
54 |A. K. JATI [82131/2025(08.10.2025 |WP(C)/28403/2025 |10 | c |
55 |A. K. JATI [82132/2025(08.10.2025 |WP(C)/28407/2025 |10 | c |
56 |A. K. JATI [82133/2025(08.10.2025 |WP(C)/28455/2025 |10 | c |
57 |A. K. JATI [82134/2025[08.10.2025 |WP(C)/28459/2025 [10 | c |
|58 |S.K. DAS 182135/202508.10.2025 |[WP(C)/22352/2025 |10 | c |
59 SéHiﬁTy 82136/2025(08.10.2025 |WP(C)/23170/2025 |10 c
34.00 ,
60 |G.K.TRIPATHY 82137/2025(08.10.2025 |WP(C)/22254/2025 |7 Sé;ﬁigiD U
COPY
61 |L. MOHANTY [82138/2025(08.10.2025 |[WP(C)/21769/2025 [10 | lc |
35.00 ,
62 |G.K.TRIPATHY 82139/2025(08.10.2025 |WP(C)/22245/2025 |7 SZ;ELSQD U
copY
33.00 ,
63 |G.K.TRIPATHY 82141/2025(08.10.2025 |WP(C)/22247/2025 |7 Sg;ﬁigiD U
COPY
32.00 ,
64 |G.K.TRIPATHY (82142/2025(08.10.2025 |WP(C)/22252/2025 |7 ii;iiggd U
copy
|65 |S S PRADHAN [82146/2025(08.10.2025 |WP(C)/2319/2024 |10 | lc |
|66 |S. CHOUDHURY [82147/2025|08.10.2025 |CRLA/138/2018 7 | v




B. N.
67 \lsaTApATHY 82159/2025|08.10.2025 |CRLMC/4091/2025 |10
68 |R.C.MAHARANA [82177/2025(08.10.2025 |ABLAPL/11225/2025 7 3.00,3*3
o T PAPERLESS
SATYAJIT
69 |otaums 82185/2025|08.10.2025 |0JC/58/1994 7
| | Total 666

NIC




